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Madam,

T A H TI HI c U T T U TI(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vrr-t}4t2}ott l?6 tA
Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Shabnom Choudhury,
District & Sessions Judge,
Bajali, pathsala.

Dated Guwahati, the
J\

8 )anuary, Zo25.
Casual leave.

Your letter No. D/8N12025/E\U dtd. 02.07.2025

With reference to the above, I am directed to inform you that your prayer forcasuar reave on 03'01.2025 and 04.01.2025, arong with station reave permission,with the officiar vehicte, at own cosf from the evening of 02.01.2025 tirt themorning of 06.01.2025, has been granted. The next senior most ludiciar officer avairabre atthe station will remain in charge of your Court and Office during your absence.

e o

Copy to;

I- o4 2 1 t2?

e Project Manager, Gauhati High Court.

yours faithfully,

tdt-
JT. REGISTRAR (VIGITANCE)

08- ot-?-oL7
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